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(b) Action for the prosecution and evic-
tion of such persons under the Indian Pass-
port Act, 1920, and the Foreigners Act,
1946 is being taken.

(c) 3,611
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t[OFFICERS KNOWING HINDI
439. SHR1 V. M. CHORDIA : Will the

Minister of HoME AFFAIRs be pleased to
state :

(a) the number of Class 1 officers who
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have learnt Hindi so far under the Hindi |

Teaching Scheme; and -~

(b) the number of those who have yet
to learn Hindi and the time by which they
would be able to start working in Hindi ?]
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[Tee MINISTER or STATE IN THE

MINISTRY or HOME AFFAIRS (SHRI

JalsUKHLAL HaTHi) : (a) 1,994,

(b) 7,710 including Class I officers in |

scientific and technical services/posts. It is
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not possible to give any precise idea of ths
time by which they would be able to start
working in Hindi.]
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LITERACY IN THE COUNTRY

440. DrwaN CHAMAN LALL : Will the
Minister of EDUCATION be pleased to state :

(a) the present rate of literacy in India
as on the 1st January, 1965;

(b) when do Government contemplate
achieving cent per cent literacy in the coun-
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(c) the deficiencies in the matter of
schools and teachers that stand in the way
of achieving cent per cent literacy *

Troe MINISTER or EDUCATION (SHR(
M. C. CHaGLA) : (a) Information about the
present rate as on 1st January, 1965 is not
available. In 1961, 24 per cent of the total
population of the country was reported
literate according to the Census.

(b) No such target date has been fixed.

(c) The number of schools and teachers
are not adequate in some parts of the coun-
try, with the result that they have not been
able to provide universal primary education.
To that extent the number of illitcrates in
these parts increases.
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2163 Written Answers [ RATYA SABHA ] to Questions 2164

+[INQUIRY INTO DEMANDS OF SHOPKEEPERS (b) whether it is also a fact that
or NEw DELHI SE. AREA “ Rs. 70,000 were recovered from them; and
o [ (c) if so, what action Government have

441. Surt G. K. KAPOOR : Will the ' taken against them 7]

Minister of HoME AFFAIRS be pleased to
state : i Tg-HTE Warer® § Toq Har (s
(a) whether Government have made any g ) : (F) F

enquiry into the police excesses for which | ° ® gd) (%) ;@
a demand was made by the shopkeepers of | (@) stz (W) 599 & T80 I3 |
New Delhi South Extemsion Area; and :

|
(b) if so, what is the outcome of that |

1[Tue MINISTER oF STATE I THE
MINISTRY orFr HOME AFFAIRS (SHRI
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ng-wT WAt | guwar (s . (b) and (¢) Do notarise] -
afqq aEEw qu) : (?ﬁ) #T (g) ‘ 443. [Transferred to the Sth March,
qTA & Fio Y AT G R | 1965.] ‘ ‘
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faeg 7 FEEE F 8 7 \ COLLEGES

444, Surt RAM SAHAI : Will the Minis-
ter of EpucaTION be pleased to state :

442. SHri G. K. KAPOOR : Will the | (a) the action taken by Government for
Minister of }1§)M5 AFFAIRS be pleased to | removing the condition of domicile in re-
state : o o gard to the admissions to the State Techni-
cal Colleges; and

T[ARREST OF TEACHERS ON INDIAN BOARDER

(a) whether it is a fact that some Indian
teachers were arrested in Janyary, 1965 (b) the names of the States which accept-
while coming back from Tibet after supply- | ed upto the end of January, 1965 the pro-
ing some secret information to the Chinese; ] posal of the All India Council of Technicai
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